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TAMIL NADU LEGISLATIVE ASSEMBLY.
SEVENTH ASSEMBLY- NINTH SESSION

Resume of work transacted by the Tamil Nadu Legislative Assembly from 8th
October 1984 to 15th October, 1984.

I. SUMMONS.

Summons for the sittings of Ninth Session of the Seventh Tamil Nadu Legislative
Assembly were issued to the Members on the 24th Septemeber 1984 in S.O.Ms. No0.173,
Legislative Secretariat, dated 24th September 1984.

Il. DURATION OF THE MEETING.

The Meeting of the Ninth Session of the Seventh Legislative Assembly commenced

on the 8th October 1984 and the House was adjourned sine die on the 15th October 1984.
I11. PROROGATION.

The Ninth Session of the Seventh Legislative Assembly was prorogued with effect
fom 31st October 1984 in S.O0.Ms. No0.196, Legislative Assembly Secretariat, dated 2nd
November 1984.

IV.SITTING OF THE ASSEMBLY

The Legislative Assembly met for 7 days during the period from 8th October 1984 to
15th October 1984 on the following dates.

8th October 1984, 9th October 1984, 10th October 1984, 11th October 1984, 12th
October 1984, 13th October 1984 and 15th October 1984.

In terms of Hours it sat for 28 Hours and 38 Minutes.

The House also met in the evening on 12th October 1984.



V. OBITUARY REFERENCES.

Obituary References were made in the Assembly on the demise of the following
persons on the dates noted against each:-

Serial Name Constituency Period in Date of Date on
Number which Demises which
served as reference
member. was made in
the House.
@) ) ©) (4) ©) (6)
1 Thiru T.P.M. Madurai West 1977-80 3-5-1984 8-10-1984
Periaswamy
2 Thiru T.K. Subbaiah  T.Palur 1957-62  5-5-1984 8-10-1984
3 Dr, Raja Sar M.A. Nattukkottai 1937-39  12-5-1984  8-10-1984
Muthiah Chettiar. Nagarathar Sangam 1946-52
Thiruppathur 1952-57
Karaikudi 1957-62
4 Dr. B. Natarajan Kanniyakumari 1962-67  13-5-1984  8-10-1984
5 Thiru S Panruti 1952-57  18-5-1984  8-10-1984
Radhakrishnan
6 Thiru S. Viruthachalam 1953-57  19-5-1984  8-10-1984
Swamikkannu Bhuvanagiri 1957-62
Padayachi
7 Thiru K.S. Uthanapalli 1967-71  4-6-1984 8-10-1984
Kothandaramiah 1971-76
8 Thiru R. Abdul Ranipet 1962-67  12-7-1984  8-10-1984
Khateel
9 Thiru P. Kudhiraman Perambara (Kerala 1952-56  8-8-1984 8-10-1984
Kidave. State)
10 Thiru T.N.K.T.N.R.  Chandragiri (General 1946-52  19-8-1984  8-10-1984
Thathachari. Rural)
11 Thiru N.S. Tharamangalam 1957-62  12-9-1984  8-10-1984
Sundararajan 1962-67
12 Thiru R.V. Sivaganga General 1946-52  4-10-1984
Swaminathan Rural,
Sivaganga 1952-57

1962-67




V1. CONDOLENCE RESOLUTIONS.

On the 8th October, 1984 the Hon. Leader of the House (Minister for Finance)
moved the following Condolence Resolutions namely:-

M S 8.Cs. @umoamdl sy (eiermer s Lol Curene aTisl & seneeur
Slufsdr apei GHSSI-

"Hme0.Cs.  @uroensl  psewry  eufsdr  sOpBThH L weapl  CurmasE
1952 ol g amqadllmhgl 1957 o e euenguyld wHmIb 1957 oy lb oy @iriqadl(mHg)
1962 b e euanywd, Gemsdur(h wreulLid 2 s5rCuemy Csr@dulelmng &)mueann
Coinas®&stupm b wepmuiled wemflumdlujerermy, 1957-9 b oy ariqellBhgl 1962-c94 Lb
opamh euenguiler QUICLrencuuilen Tl HE saneeurraad, 1964-op D oy ariq.ellmHg 1970
parh euey sWOHHTH Flwemn Ceamel 2 mlibeamrse|d Baoawpanbuie Lewtlwmmidls
Qaraim_ouy. jemermy 7-8-1984-y b Cpdemm  wenbHsnss @GHss QUCUremes Ferg)
<WDHs suTSMss Csflelssisdsandrédns.

@ 8w yrelgus@dprs Csrariiomer, &l weaml Curenes o minlery ojeujser
sWpmETh sl el Cureneud@ 1967 b o amqall®mhg 1980 b o er(h  euanTuLd,
1977 ylb  yamqallmhg 1980 b @ euengwd womid 1980 b gy e
sHGUTes W L LoeTmLl Cureneud@Ld Hag1&CarenL LOTGUL L LD Ha1&CamenL
Cesr@dleombg  cpeam wpap CosinshssliCupny poe (wWanpuild uUamflwrddluererty.
YgsCarlel ors upbuamyuie Npbs ojeuf, ereflenow|nd, @eaflw Lemyb 2 6reripbd CFwe
Hoaid Csrearr_eui, Hobs cNenerwn’(h eIFFraeyb, (perermer @rramiey i@ eflermdw
ey 24-7-1984 o Cauemm wapHsanss GNss QUCUTme Famg oLPHS JWTSmdS
Csfefsgis Qamerdng.

Sjaarmfler  wepe GOSE  euey Qb ML GOHLUSETBES DB
UHSSSMBID, STUSSWD, Qrmsmaowb QUCureme Gsflalsgs Csrardpa.

The above resolutions were passed Nem Con and thereafter the House adjourned on
that day as a mark of respect to the deceased.

VIl. PANEL OF CHAIRMAN.

On the 9th October 1984, Hon. Speaker announced the following Pan | of Chairman for the
Ninth Session of the Seventh Tamil Nadu Legislative Assembly:-

1. Thiru V.P. Balasubramanian.
2. Thiru M.A. Rajkumar.

3. Thiru L. Elayaperumal.

4. Thiru P.S. Thrivengadam

5. Thiru T.K. Nallappan

6. Thiru A.G. Shanmugam.

VIl QUESTIONS.

One Hundred Starred Questions were answered on the floor of the House, Answers to
Four Hundred Unstarred questions were placed on the Table of the House.



IX. STATEMENT BY MINISTER UNDER RULE 107 OF THE TAMIL NADU

LEGLISATIVE ASSEMBLY RULES.

On the 12th October 1984, Hon. Thiru Y.S.M. Yusif, Minister for Irrigation made a
statement correcting his answer given to a Supplementary question to question No.777
answered on the floor of the House on 16th April 1983.

X. ADJOURNMENT MOTION.

The following notices of Motions for adjournment of the business of the House were
brought before the House and the Hon. Speaker withheld his consent to raise the same after
hearing both Members and Hon. Minister concerned.

Sl. Date Name of the Members Subject
No.
) 2) 3) 4)

1.  10th October 1984

2. 11th October 1984

3.  12th October 1984

4.  14th October 1984

Thiruvalargal

N.S.V. Chitthan, V.Krishnamurthy.
N. Varadarajan, S.Alagarswamy.
K. Soundararajan, P.Nedumaran.
P.Eswaramurthy alais Sornanam.
D.Mony

Thiruvalargal:

R. Rajamanickam, P.Uthirapathy
T.K.Nallappan, N.A. Poongavanam
K. Ayyaru Vandaiyar, N.
Sivagnanam

S. Rajaraman, N. Varadarajan
P.Eswaramoorthy alais Soranam
M.Sellamuthu, R.Umanath

Thiruvalargal:

Duraimurugan, N.Varadarajan
N.Palanivel, D. Mony
M.Sellamuthu, R.Krishnan

J. Hemachandran

Thiruvalargal:

P.S. Thiruvengadam, N.Varadarajan
N. Palanivel, D. Mony

R.Krishnan, J. Hemachandran
S.Ramalingam, K.Sathyaseelan.
P.Uthirapathi, S.Alagarsamy
R.Karuppaiah, T.K. Nallappan
M.Arumugam, M.Sellamuthu
K.Ayyaru Vandayar, S.Rajaraman
L.Balaraman

Fixing of higher price for
sugarcane in Tamil Nadu

Procurement of Paddy in
Thanjavur District.

To give up the idea of
Location of  Staugher
House near Koduvelli in
Red Hills area as the
drinking water sources will
get spoiled and polluted.

Damage caused to the
Paddy Crops in North
Arcot District on account
of the "thungu virus".




XI. CALLING ATTENTION NOTICES UNDER RULE 54 OF THE TAMIL NADU

LEGISLATIVE ASSEMBLY RULES.

Two statements were made in the floor of the House by the Hon. Ministers under
Rules 54 of the Tamil Nadu Legislative Assembly Rules on the following matters of urgent

public importance:-

Sl. Date on which Name of the Members who Minister who Subject.
No. the statement called the attention of the made the
was made. Minister statement
@) ) (©) (4) ©)
1. 12th October Thiruvalargal: Hon Minister Damages caused
1984 M.Chinaraj, Kovai thambi for Finance due to heavy rain
P.Eswara Moorthy alias and flood in
Soranam. Coimbatore
N. Varadarajan District and the
J. Hemachandran relief  measures
N. Palanivel, D. Mony taken.
M.Sellamuthu, R.Krishnan
M.Arumugam, M.Appadurai
A.T. Karuppaiah,
T.K. Nallappan, A.D. Kulasekar
2. 13th October Thiru Hon. Minister Hardship

1984

R. Thamarikkani

for Electricity.

experienced by
the Public of
Thirvilliputhur
town due to the
cut in  power
supply from 24
hours to 14 hours
to the wells of
Peyanaru  which
were  supplying
drinking water to
Thiruvilliputhur
town".

XI1. FINANCIAL BUSINESS.

(1) The first Supplementary statement of expenditure for the year 1984-85 was
present by Hon. Dr. V.R. NEDUNCHEZHIYAN, Minister for Finance on the 12th October
1984. On the 15th October 1984, the House voted demands in full without discussion and the

grants were made.

The Appropriation Bill relating to the First Supplementary Statement of Expenditure
for the year 1984-85 was introduced on15th October 1984 and it was considered and passed



on the same day viz., 15th October 1984 itself after a motion suspending Rule 125 and 127 of
the Tamil Nadu Legislative Assembly Rules was moved and adopted.

(2) On the 12th October 1984, the Hon. Minister for Finance, presented the Demands
for Grants for Excess Expenditure in the year 1978-79. On the 15th October 1984 all
Demands for Grants were put to vote and carried without discussion.

The Appropriation Bill relating to the Demands for Grants for Excess Expenditure
was introduced and it was considered and passed on the same day viz, the 15th October 1984,
itself after a motion suspending Rule 125 and 127 of the Tamil Nadu Legislative Assembly
Rules was moved and adopted.
X111, LEGISLATIVE BUSINESS.
During the period 16 Bills were introduced which 5 Bills were considered and passed.

5 Bills introduced during the previous Sessions of the Assembly were who considered
and passed. The details are as follows:-

SI.No. Name of the Bills Date of Date of
Introduction Consideration and
1) passing
(2) 3) 4)

1. The Tamil Nadu Payment of Salaries  9th October 1984  ---
(Second Amendment) Bill 1984
(L.A.Bill No.37 of 1984)

2. The Tamil University (Amendment)  9th October 1984  13th October 1984
Bill, 1984 (L.A.Bill N0.38 of 1984)

3. The Madras City Municipal 9th October 1984  12th October 1984
Corporation (Amendment) Bilol,1984
(L.A.Bill No.39 of 1984)

4. The Coimbatore City Municipal 9th October 1984  12th October 1984
Corporation (Amendment) Bill,1984
(L.A.Bill No.40 of 1984)

5. The Tamil Nadu Municipal Councils  9th October 1984  12th October 1984
(Appointment of Special Officers)
Second Amendment Bill,1984
(L.A.Bill No.41 of 1984)




SI.No.

1)

Name of the Bills

@)

Date of
Introduction

3)

Date of
Consideration and
passing

(4)

10.

11.

12.

13.

The Bharathiar University and the
Bharathidasan University
Amendment Bil,1984. (L.A.Bill
No0.42 of 1984)

The Tamil Nadu Agricultural
Produce Markets (Amendment)
Bill,1984 (L.A.Bill No.43 of 1984)

The Tamil Nadu Debt Relief (Second
Amendment) Bill,1984 (L.A.Bill
No.44 of 1984)

The Tamil Nadu Co-operative
Societies (Appointment of Special
Officers) Second Amendment
Bill,1984 (L.A.Bill No.45 of 1984)

The Madras Metropolitan Water
Supply and Sewerage (Amendment)
Bill, 1984 (L.A.Bill No.46 of 1984)

The Tamil Nadu Cultivating Tenants
(Special Provisions) Amendment Bill
1984 (L.A.Bill No.47 of 1984)

The Tamil Nadu Panchayat Union
Councils (Appointment of Special
Officers) Second Amendment Bill,
1984 (L.A.Bill N0.48 of 1984)

The Tamil Nadu Panchayats
(Appointment of Special Officers)
Second Amendment Bill, 1984
(L.A.Bill No.49 of 1984)

10th October 1984

10th October 1984

10th October 1984

10th October 1984

11th October 1984

12th October 1984

13th October 1984

13th October 1984

13th October 1984




SI.No. Name of the Bills Date of Date of
Introduction Consideration and
1) passing
) (©) (4)
14.  The Tamil Nadu Panchayats (Second  13th October 1984  ---
Amendment) Bill,1984 (L.A.Bill
No0.50 of 1984)
15.  The Tamil Nadu Appropriation 15th October 1984  15th October 1984
(No.3) Bill, 1984 (L.A.Bill No.51 of
1984)
16.  The Tamil Nadu Appropriation 15th October 1984  15th October 1984

(No.4) Bill, (L.A.Bill No.52 of 1984)

(ii) The details of Bills which were introduced during the previous sessions of the

Assembly considered and passed during this session are as follows:-

Serial Name of the Bill Date of Date of
Number Introduction Consideration and
Passing

@) @) @) (4)

1 The Tamil Nadu Urban Land 25th April 1984 9th October 1984
(Ceiling and Regulation)
Amendment Validation Bill, 1984
(L.A.Bill No. 34 of 1984)

2 The Tamil Nadu Building and 28th October 9th October 1984
construction workers (Conditions of 1983
Employment and Miscellaneous
Provisions) Bill,1983 (L.A.Bill No.
44 of 1984)

*3 The Tamil Nadu Taxation Laws 22nd February 12th October 1984
Amendment (Inapplicability of 1984
Limiation) Bill, 1984 (L.A.Bill No.
14 of 1984)

*4 The Tamil Nadu Drugs and other 10th March 1984  12th October 1984
Scores (Unlawful Possession) Bill,
1984 (L.A.Bill No. 19 of 1984)

*5 The Tamil Nadu Recognished 6th March 1984.  12th October 1984

Private Schools (Regulation) and
Private Colleges (Regulation)
Amedment Bill, 1984 (L.A.Bill No.
17 of 1984)




XIV. MOTIONS UNDER RULE 181 OF THE TAMIL NADU LEGISLATIVE
ASSEMBLY RULES.

The following Motions under Rule 181 of the Tamil Nadu Legislative Assembly Rule
were moved during the period:-

1. On the 12th October 1984, Thiru P.Ponnurangam moved-

"That this House disapproves the Madras City Municipal Corporation (Amendment)
Ordinance, 1984 (Tamil Nadu Ordinance No. 6 of 1984) Promulgated by the Governor on
30th May 1984".

2. On the 12th October 1984, Thiru K.R. Sundaram moved-

"That this House disapproves the Tamil Nadu Municipal Councils (Appointment of
Special Officers) Second Amendment Ordinance 1984 (Tamil Nadu Ordinance No.8 of 1984)
Promulgated by the Governor on 30th May 1984".

The motion was put to vote of the House and declared lost.

*Bills passed by the Assembly could not be passed in Legislative Council as both the
House abruptly adjourned on the 15th October, 1984 due to the illness of Chief Minister, The
Bills subsequently send on the dissolution of the Seventh Assembly.

3. On the 13th October 1984, Thiru A. Rahmankham moved-

"That his house dissapproves the Bharathiar University and the Bharathidasan
University (Amendment) Ordinance, 1984 (Tamil Nadu Ordinance No.13 of 1984)
promulgated by the Governor on July 1984".

The motion was deemed to have been withdrawn as the Member was in his seat at the
time of voting.

XV. GOVERNMENT RESOLUTION.

On the 15th October 1984, Hon. Dr.V.R. Nedunchezhiyan, Leader of the House
moved the following resolution:-

"oraryllE sllps (paoeuf LIsLF erb.g. Qurndsndrer jeufser e efanruie
2L & ped GQupm eriCurgid Curd, 2 6mer 2 pElLT GLIBL 6T cuans BHaemsGerm(hibd
HapCauam®b eram eNBHLULSMS Qbsdmal @ Lastas Csflelsdamng.

Thiruvalargal Anbil Dharmalingam, and N.S.V. Chitthan seconded the Resolution.

Thiurvalargal Anbil Dharmalingam, R. Umanath, R,. Karuppaiah. K. Soundarajan,
P. Mohamed Ismail, P.Nedumaran, Kumari Anandan, K. Sattanathakarayalar, A. Sahul
Hameed and K.S.G. Haja Shareef, Leader of the Opposition took part in the discussion.

The Resolution wad adopted Nem con.
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XVI. GOVERNMENT MOTIONS.

(1) On the 12th October 1984 Hon.Minister for Dairy Development moved the
following Motion Under Rule 30(3) of theTamil Nadu Legislative Assembly Rules:-

"That under item No.VII - Government Bills (consideration) in today's agenda, No.5.
The Tamil Nadu Recognised Private Schools (Regulation) and Private Colleges (Regulation)
Amendment Bill 1984 (L.A.Bill No.17 of 1984) be taken up after, No.6 The Tamil Nadu
Drugs and other Stores (Unlawful Possession) Bill, 1984 (L.A.Bill No.19 of 1984) is taken

up".

The motion was put and carried.

(2) On the 15th October 1984 Hon. Leader of the House (Minister for Finance) moved
the following motion:-

"That rule 31 of the Tamil Nadu Legislative Assembly Rules relating to the time for
question hour be suspended to-day". The motion was put and carried.

(3) On the 15th October 1984 Hon. Leader of the House (Minister for Finance)
moved the following motion:-

"That item I, Call Attention Notice under Rule 54 of the Assembly Rules in today'
agenda be postponed and the next items in the same order may be taken up".

The motion was put and carried.

(4) On the 15th October,1984, Hon. Leader of the House (Minister for Finance)
moved the following Motion:-

"That the Appropriation Bills be taken up for consideration on to-day itself,
suspending Rules 125 and 127 of the Tamil Nadu Legislative Assembly Rules".

The motion was put and carried.

(5) On the 15th October,1984, Hon. Leader of the House (Minister for Finance)
moved the following Motion:-

"That under Rule 25(1) of the Tamil Nadu Legislative Assembly Rules, the House be
adjourned sine die."

The motion was put and carried.

XVII. PAPERS LAID ON THE TABLE OF THE HOUSE.

During the period 195 papers were placed on the Table of the House details of which
are given below:-

A Statutory Rules and Orders 162
B. Reports, Notification and Other Papers 33
Total 195




